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Loans by Nationalised Banks to Wea
ker Sections of Socity visa-vis big 

Industrial Houses

7363.  SHRIMAT1 KISHORI SINHA: 
Will the  Minister of  FINANCE be 
pleased t0 state the position with re
gard to the lending position of na
tionalised banks to weaker sections 
of the society vis-a-vis the big indus
trial Houses

THE EPUTY MINISTER IN THE 
MINISTRY  OF  FINANCE  (SHRI 
MAGANBHAI  BAROT):  Advances
to weaker sections, including advances 
under the ifferential Rate of Interest 
Scheme are covered under Priority 

Sector which comprises of Agricul
ture Small Scale Industry, Transport 
Operators, Retail  Trade and  Small 
Business, Professional and Self-Em

ployed and Education.

The latest  available  comparative 
position of total advances, advances 
t0 Priority  Sector, advances  under 
.R.I. Scheme and advances to large 
Industrial Groups (registered under 
Section 26 of Monopoly and Restric
tive Trade Practices Act) as regards 
public sector banks, is as follows:

Advances Rs. in crores

1. Total Advances*  17,287.00

2. Priority Sector* 6,006.53

3. .R.I. * 139.49

4. Large Industrial Goups   1,442.08 

(As at the end of

ecember, 1978)

•As at the end of ecember, 1977— 
Provisional.
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Foreip Bank Accounts or ExpOrters of 
Diamonds and PrecioQ SloDes 

7365. SHRI K . A. RAJAN: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether Government are aware 
that most of the exporters dealing 
with the exports of diamonds, preci-
ous stones and semi-precious stonu 
are maintaining bank accounts in 
foreign countries to keep their funds 
received abroid over and above the 
value o"f the official invoice; and 

(b) if 130, the names ot those expor-
ters and the extent of the deposits in 
their acco.unts in foreign banks? 

THE DEPUTY-MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and 
(b) . Information regarding the ex-
porters of diamonds, precious .stones 
and semLprecious 5tones who were 
found to have been maintaining bank 
accounts in foreign countries in con-
travention of the provisions of the 
Foreign Exchange Regulation Act and 
to whom Show Cause Notices for the 
same were issued, or in respect of 
whom penal action was taken, by the 
Directorate of Enforcement, . during 
the lost three years ending 3Cth June, 
1980, is being rollected and will be laid 
on the Table of the House. 

Demand for Indian Opium in foreicn 
markets 

7366. SHRI ZAINUL BASHER; 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that demand 
for Indian opium is decreasing in for-
eign market; 

(b) if 50, what are the causes; and 

(c) what action Governm.ant are 
&oing to take for the increase in de-
mand of Indian opium in forei1n 
markets? 




